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THE DEPUTY MINISTFR IN Tllh  
MINISTRY OF INDUSTRIAL DEVELOP
MENT (AUDYOGIK VIKAS MANTRA- 
LAYA MEN UP-MAN TRI) (SHRI 
SIDDHESHWAR PRASAD) (a) On three 
occasions, viz Rs 3 60 per tonne on 16-4-69, 
Rs 2 00 on 4 4 70 and Rs, 3 20 on 24 10 70

(b) to (d) A statement is attached

(e) No, Sir

Statement

Free on Rail destination price of cement 
was as under -

1960-61 

1965-66 

1970 71

Rs 94 00 per tonne 

Rs 108 10 „ ,

Rs 13413 .. „

(c) the details of the price structure of 
cars before and after this enhancement ?

THI DEPUTY MINISTER IN THE 
MINISTRY OF INDUSTRIAL DEVELOP- 
MINT (AUDYOGIK VIKAS MANTRA- 
LAYA Mf N UP-MANTRI) (SIIRI 
SIDDH1 SHWAR PRASAD) (a) to (c) 
The Supreme Court passed an interim order 
on the 16th April, 1971 permitting the car 
manufacturers to sell their cars at ex
factory prices not exceeding those recom
mended by the Car Prices Inquiry Com
mission which was sc» up by Government 
on the recommendation of the Court and 
which submitted its Report on 29 3 1971 
The ex factory retail selling pricts of the 
thrte makes of c irs running prior to
16 4 1971 and those authorised by the 
Supreme Court with effect from the 16th 
April, 1971 are indicated below -

1968-69 1969-70 1970-71 
(in million tonnes)

Capacity 15 36 15 96 17 36
Production 12 23 13 80 1416

Internal demand 12 00 13 65 14 20

Ancipated demand in 

1973-74 20 million tonnes
Capacity target for 

1973-74 21 50 million tonnes
Production target for 

1973-74 18 00 million tonnes

Increase in Price of Motor Cars

276 SHRI JYOTIRMOY BOSU 

SH R IR S  PANDEY

Will the MINISTER OF INDUSTRIAL 
DEVELOPMENT (AUDYOGIK VIKAS 
MANTRI) be pleased to state

(a) whether the Automobile Companies 
have been recentl> allowed to increase the 
ex-factory prices of cars ,

(b) whether the consumers will have to 
bear an additional burden of Rs 1800 - 2000 
•* •  result of this enhencement, if so, the 
Wasons thereafter , and

Make of Price rul- Price Increase
cars ing prior autho-

to 16 4 1971 nsed by 
the Sup

reme 
Court on 
the 16 the 
April, 1971

Ambassdor
Fiat
Standard 
H u aid 4 Door 
Model

Rs

15,316
14,325

Rs

16819
15,687

Rs

1503
1362

14,003 16 080 2077

The increase m the ex*show room price 
payable by the consumers will be about 
Rs, 2000/- m the case of Ambassador, about 
Rs, 1800/- in the case of Fiat and about 
Rs 2500 in the case of Standard Herald 
4-Door Model

Appointment of persons by Northeast 
Frontier Railway in Assam

277 SHRI DINESH CHANDRA 
GOSWAMl Will the MINISTER OF RAIL
WAYS (RAIL MANTRI) be pleased to 
state

(a) the number of persons employed in 
Assam in different classes of posts, nanely




